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Retrrnchrnent of civilian employees of 
G .R.E.F. under BRD 

5753. SHRI PHOOL CHAND 
VERMA: 

SHRf RAMPRASAD 
AlIIRWAR: 

SIIRI M,M. LAWRENCE: 

Will the Minister of DEFENCE be 
plea ed to state : 

(a) whether Gove rnment are aware 
that thou. and civilia n employees of 
GREF under llRD have been retrenched 
during functioning of Border Roads or-
ganisation since its inception; 

(b) if , the number of such em-
ployees rank-wi e and year-wise; 

(c) whether su h retrenched employee 
were taken into Control pool for re-em· 
p)oyment scheme; if so, details thereof, 
and if not, the reasons thereof; 

(d) whether record of such retrenched 
employees was maintained by A. G. 
Branch of Army Headquarters; if not, 
included in Control pool, the details 
thereof; and 

(e) the number of such retrenched 
employees who have been fe-employed/ 
rehabilitated through Central Pool or 
A.G. Branch of Army Headquarters? 

THE MIN(STER OF STATE IN THE 
MINISTRY 0 DE ENCE (S HRI K.P. 
SINGH DEO): (a) to (e) The General 
Resel ve Engineer Force was raised in 
March, 1960, for con truction of roads 
for economic development of the North 
and the North-Eastern region. It con-
sisted of Service and Civilian GREF 
officers and per onnel. TilJ 1969, it was 
a temporary Force and its civilian em-
ployees were employed on contract basis. 
There was thu no requirement for re-
porting their names to the Surplus Cell 
of Department of Personnel & Adminis_ 
trative Reforms. 

The rank-wise detail of the employees 
who were retrencherl since 197) are given 
in the statement laId 011 the Table of the 
House [Placed in Library. ~ et! No. 
L T -8065 /84]. Their names were not 
reported to AG's Branch as that Branch 
operates the scheme of adjustment of 
surpluses and deficiencies of CIa s III and 
TV civilian employee of th un it lestab-
lishments under the Ministry of Defence. 
GREF per onnel arc not covered under 
that scheme. Their name were also not 
intimated to surplu Cell of Department 
of Personnel & Administrative Reforms . 
However, the retrenched GREF employees 
were given preference in recruitment in 
BRO and, as a result, more than 2100 
per onne! were re-ernployed. 

Complainti from.l\l Ps regarding supply 
of oil to COD, Ghheoki, Allahabad by 

Mis. un Oil Company, Calcutta 

5754. SHRI DA YA RAM SHAKYA: 
Will the Minister of DEFENCE be 
pleased to state: 

(a) the number of complaints received 
from members of Parliament regarding 
the supply of oil to COD Chheoki, 
Allahabad QY Mis: Sun Oil Company, 
Calcutta in the month of January 1984 ; 
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(b) if so, the Action taken by Govern-
ment in thi s regard; and 

(c) whether Government propose to 
take ac tion against the defa ulters ; if so, 
when? 

THE MINISTER OF STATE IN THE 
MINISTRY Of' DEFENCE (SHRI K.P. 
SINGH DEO): (a) Two sllch com-
plaints were received . 

(b) and (c) The complaints are under 
invest igation. 
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Proposal to import rough diamonds fur 
cutting in India by M .1\1 T .C. 

5756. DR. VASANT KUMAR PAN· 
DIT: Will the Mini ster of COMM ReE 
be pica cd to ta te: 

(a) whether the propo al for import 
of rough di,' monds from Austrdlia. for 
cutting in India by M.M .T .C . was not 
accepted by Government ~ 

(b) whether attention of Government 
ha been drawn to the fact that Hindu-
tan Diamond Company is; plo:::uring rough 
diamonds from South Africa; 

(c) whether any probe has been done 
ir,to the activities of the biggc t diamond 
trad ing international foreign firm D. 
Beers of South Africa having established 
its business in benami manner with 
Hinduslan Diamond Company; and 




